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Br. Speaker: Hon'ble members, in pursuance of Rule 18 of the Rules
of Procedure and Conduct of Business in the Haryans Legislative Assembly, I
have to report that the Governor was pleased to address the Haryana Legislative
Assembiy today i.e 9th March, 2007 at 2.00 P.M. under Article 176(1) of the
Constitution of India.

A copy of the address is 1aid on the Table of the House.

Mr. Speaker and Ifon'ble Members,

It gives me immense pleasure to weleome your to the first Session of the
Haryana Vidhan Sabha in the year 2007. I extend to all of you my best wishes
for a fruitfy] completion of the budgetary and other legislative buginess that lies
ahead. ' ‘

2. Ounly a couple of weeks back there was & ghastly act of terrorist
attack in Samjhauts Bxpress near Panipat in which 68 persons lost their lives:
Such acts of cowardice must be conderuned by one and all. 1 would like o
express my'htzan‘felt condolence for the innocent victims of this tragedy. T would
also like to place on record my appreciation for the humanitarian cooperation
and help rendered by the people of the swrrounding aress ag also he prompiness
* shown by the State Government in relief and reseue operations.

3, Two vears back, | had outlined the major thrust areas of my
Government. These included: a resolve to provide irapsparent and corruption
free admministration; rule of law, a conducive environmnent for developrnent with
human dignity; developrment of physical and social infrastructure; focused
altention on agriculture md allied activities; proper developrnent of both urban
and rural areas, creation of job opportunitias ete. ¥ am glad 1o note that the policies
and programumes that oy Government is pursuing continue to be inspired hy
these concerns. All its endeavours ars aimed at taking the State forward and
eventually transform it into Nurber Cae State in the country. ‘
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4. 1 awm happy to icform the avgust House that the Government has
achieved the difficult tagk of containing revenue and fiscal deficits without
compromising on the need to edpand Government expenditure for the
development of critical sectors. This has been schieved through economy
measures to curlail nom-critical expenditure, additional resource generation -
meagures, improvements in tax collection efficiency and increased allocations
for plan expenditore, Against an approved oatlay of Rs. 3300 crores for the
Annual Flan 2006-07, iy Government is poised to achieve an all time rise in
expendifure level of over Rs.4000 crores. With justifiable confidence borme out
of this remarkable performance, Government has got the approval of the Planning
Commission of India for an cutlay of Rs, 35,000 crores for the Bleventh Five
Year Flan period of 2007-12. The Annusl Plan outlay for the year 2007-08 i3
Rs. 5300 croves which is more than forty percent of the aotus] expenditure during
the entire Tenth Plan period. This is a quantomm, fump, nearly {wo and a haif
times increage over the actusl expenditre during 2004-03.

Agricubture & Allied Activities

5. Ttis gratifyving tonote that the efforts of my Government in agricalture
sector have yielded good results. The productivity of major kKharif crops has
registered substantial increase #y this vear. The foodgraing production of 44 98
takh metric tons has been the highest so far. The Government has launched a
major drive 1 reverse the last six years™ trend of continucus decline in the
productivity of wheat. The hardworking farmers of the State have aiso responded
very well to the initiatives of Govemsnent especially inrespect of early sowing
of wheat and for the treatment of seed before sowing,

6. My Government has fived State Advised Price of early, mid and Jate
matiring varieties of sugarcane at Ry, 138/., Rs. 128/- and Rs.126/- per gtl.
respectively, during the current season. “This is the highest price of sugarcane in
B coantry, In order to reduce the ever increazing cost of inputs, the Government
has brought down. the electricity tariff on Horticulture and Fisheries by 50%.
The area under horticulture crops has increased. Special comnoedity hubs and
post-harvest management facilities are being created in fifteen fruit and vegetable
markets. Governroent is alse providing subsidy on premivm to small and marginal
farmers under the pilot scheme of wheat insurance.

7. My Government is implementing programmes of control of foot
and-mouth-disease, extended bresding facilities and for opening of veterinary
dispensaries in Gaushalas, A new Livestock Insurance Scheme 15 being
implemented on pilot basis with 50% share from Governument of India and 25%
ghare of State Government in Bhiwani, Hizar, JThajjar, Hnd and Rohtak districis
benefiting about 1.20 lakh families and providing self employment 1o abowt
400 youths, An area of 10532 hectares was brought under fish ciltore. Concerted
efforts are heing made touse suitable technologles foratilization of underground
saling water, sewage and water logged areas into economically viable fish and
prawn culture units,
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8. The forest cover in the State, as assessed by Forest Survey of India,
hay steadily increased from 2. 18% in 1999 to 3.43% in 2003, Together with tree
cover due to expansion of agro-forestry, the total forest and tres cover in the
Slate 15 6.63%. The Forest Department envisages increasing the forest and tree
cover in the State (o 10% by 2010, Haryapa Forest Policy was put in place in
November, 2006. The Policy gives thrust to afforestation for envircnmental
stability, agro-forestry to incresass tree cover, joint forest management by people's
participation, especially women in forestry activities, development of eco-towrism,
maedicinal plants and timber markets.

9. Some of the provisions of the Haryana State Cooperative Societies
Act, 1984 had become the basis of undue harassment to the persons who were
unable to repey the eaoperative loans. In order (o uphold the dignity of poor
people who are unable 1o pay their debt and with a view to removing grounds for
such harassment, the Government has amended the Act to delers the relevant
provision under which the borrower could be arrested for non-payment of dues,
Tomake eredit more 2ffordable, the raté of interest on agricutture 1oans has been
reduced from 10% 10 7% with effect from 1.4.2006. To provide remmnerative
prices 1o the: farmers, Hafed made a tecord procurement of 4.62 lakh metric tons
of mustard seed during Rabi, 2006. This agency is duly geared up to fully protect
the imferests of farmers during Rabi, 2007 as well. Further, 1o increase the
productivity of sugarcane, a Cane Development Flan of Rs. 26.36 croves has
been prepared for the year 2007-08,

10, To reduce the indebredness of the farmers, roral artisans and petty
shopkeepers including rnembers of SC/BC who have taken loan from Primary
Agrcalture Cooperative Societies and were not in a position 1o pay the debt on
31.3.20006, their total interest on loan will be waived off if they clear their
principal ameunt lability by 30.6.2007, My Govemment has accepted the
recommendations of the Vajdvapathan Conunittes under which short term
cocperative credit structure in the State is expected toreceive financial assistance
aipounting to Rs. 360,93 crores on account of accumulated losses of cooperative
credit stucture. 'The State Government felt {he need o sirearmline the functioning
of the PACS (Mini Banks) and the Marketing Societies io exploit the maxitmum
potential available. As many as 2433 PACS and 76 Marketing Societies which
were very weak and non-viable have heen amal gamated into gbout 600 Pomary
Agriculture Cooperative Societies to provide a single window facility like credit,
markeling, processing, grading and packaging facilities to the farmers. The Debt
Conciliation Boards havebeen revived and reconstituted,

11. Milk procurement by the Cooperative Milk Societies has touched an
&l time high of 7.5 lakh ltres per day. Under the newly intreduced White Card
Scheme, financial assistance of Rs. 12 crores has been provided to milk producers
for purchase of milch animatls. Wemen Cooperative Socielies are being given
special attenfion and their number has incressed from 650 10 950, Besides, 2
mumber of new dairy products have been launched by the Maryana Dairy
Development Cooperative Federation so as to compete in the open rnarket.
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Y2, My Government is corprmitied to ensure that consumers, particularly
BPL families, get essentis! commeodities lke wheat, sugar and Kerosene a1
affordable prices in the State through the Public Distibution System. {norderto
collect tignely and reliabie data regarding (oodgrain stocks in the Central Pool,
the Governrent has signed an MOU with the FCT under integrated system of
foodgraing managemment 50 as to cognect 174 locations of the Staie on-line.

Irrigation

13. My Government retterates its firm commitment to get Haryana's
complete share in the Ravi-Beag waters through the Sutlej-Yamvna-Link Canal.
Coneerted efforts are being rpade to have the matter decided expeditiously, The
Govemnmment is determined to protect the lesitimate rights ¢of the State and its
pecple in this regard,

14, My Government attaches high priority o Irrigation Sector. Tnorder
to ensure equitable distribution of available water and to provide irrigation water
to the water starved soudern ereas of the Stute, anew canal linking Bhakra Main
Line with Hansi Branch and Butana Branch is being constructed at a cost of
Rs. 350 crores. This 109 kilometre Jong canal will carry 2000 cusecs of waterfo
the needy areas. The canal is likely to be completed by the end of this year. The

long awaited Shahbad-Dadupur Nalvi canal has been taken up at a cost of |

Ra. 267 crores for ahead capacity of 590 cusecs. This canal and its distribution
system measuring 375 kilometres, will provide imigation and recharge facilities
to 92337 hectares 10, Yanunanagar, Ambala and Kuraksheira districts. Work
on this canal is in full swing. '

15, New initiatives for prevention of floods, recharge of ground water
and improvement in irrigation facilities are being taken. These include the Ambala
Trrigation Scheme of Rs. 293 crores, which has already heen posed to the Central
Water Commission, the Mewat Canal costing Rs, 326 crores; the NCR Water
Supply Channel costing Rs. 225 crores with 300 cusecs capacity for drinking
water; and low height dams on river Ghaggar costing Rs. 215 crores. Several
cornprehensive projects for restoration and development of dying water bodies
Iike Kotla Laks in Mewat, Bibipur Lake in Kirvkshetra and Otiu Lake in Sizsa
have been planned at an estizpated cost of Rs. 188 crores.

Power

16, My Government is committed to inereasing the generation of
electricity in the State and to supply quaiity power to consumers of all categories
by strengthening transmission and distribution networks, Thang the 11t Five
Year Plan, the Govermnent intends to spend Rs. 6180 crores on expanding the
trapsrrdssion network and Rs. 3834 crores on refurbishing the distmbution
network, To improve the transmigsion and disfribution network, 36 new sub-
stations were set up, capacity of 124 sub-gtations augmented, 19719 new
transformers were instalied and 34 km long new transmission lines laid curing
the last two years, Several initiatives like separation of feeders, high voltage
distribution system, sugmentation of MVA capacity of existing transformers,

e
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reiocation of consummer meters ete. are i progress to improve performance atthe
distribution end. Schemes worth Rs. 8219 crores are belng implemented under
the Rajiv Gandhi Gramin Vidyutikaran Yojna to improve rural sonnectivits,

17, Hon'We members are well aware that power shortags 1s alegacy of
the past. Unfortunately, adequate investiment in pOWEr $ECEOT Was DOU 3aGe (0
cope with the ever increasing demand of power. At present, the State has
4051 MW of generation capacity and on an averags 713 lakh units of electricity
are being supplied to consumers daily. This dernand is expecied 1o doubls in the
next five vears, To meet this, my Governient has taken initiatives to enhance
Zeneration capacity in the State sector as well as in the private sector. During the
coming three years, the Governznent plans 1o increase the nstalled capacity of
electricity genperation by 5000 MW so as to bridge the gap between demand snd

sapply. Work on 600 MW Thermal Power Plant at Yamsmanagar is in full

swing, The first unit of 300 MW of this plant will become operational by the
end of this year, and the second unit by March, 2008, Work has also started on
the 1200 MW Thermal Plant at Fiisar and will be completedin around 36 mnaths,
Another coal based Thermal Power Plant of 1200 MW capacity is planned 1o be
instalied in the private secior in District Fozjjar. Besides, the Naticnal Thermai
Power Corporation will establish a 1300 MW power plant in Haryana as a joint
venture, of which 750 MW will be available to the State. In sddition, purchase
of 3836 MW electricity has been formalized, On the renewable energy front, 30
MOUs have been signed for generating 698 MW of power in the private sector
with an investment of about Rs. 3300 crores throngh bicwmass, soall hydel and
wind energy.

Industries, I.abour and Emplayment

18. Harvana today has emerged as the most preferred destination, thanks
to the invesior-friendly policies, better law and order sitvanon and quality
infrastructure availgble in the State, During the a5t two vears, investment 1o the
tune of Rs. 22,000 crores has been made and vestment of Rs. 53000 erores is
in the pipeline. During this period, the State hus also received Foreign Direct
Investment to the tuoe of Bs. 1499 crores as against the total FDI of
Rs. 8100 crores received in the State since its inceplion. The $tate has received
maximum aumber of applications for setting up of Special Beonomtic Zones and
outt of these applications, 49 SEZs have been accorded approval in principle by
Goverprment of India. These SEZs would entail an investment of more than
Rs.1,75,000 crores and an employrment potential of about 20 lakh persons. A
petrowcheniceal hub in 4000 acres with an investment of Rs. 13000 crorey for
down-stream industries of Panipat Refinery, jointly with Indian Oi} Corporation
lizmited 15 bang developed by HSTDC, This would pmvme employinent {0 more
than 30000 persons.

19, The State Government is heading towards new horlzons of industrial
growth. In the State, there are 1290 large and medivm units and about 36000
small scale units. 'The recent visit of a delegation to Europe reperated a firm
comraiiment for investment of more than Rs. 12000 crores from some of the
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renowned Buropean companies. The State Governroent has planned to develop
economic hubs all along the Kundli-Manesar-Palwal expressway and also at
strategic locations all over the-State. Setting upr of four new Industrial Model
Townships st Faridabad, Rohiak, Jagadhet and Xharkhoda has been initiated,

20. The Labour Departmment has taken a mumber of steps 1o maintain
haemonious industrial relations in the State and has simplified processes and
procedures. For the welfare of building and other construction workers, & welfare
board has been set up during this year.

21. My Government has initiated anew scheme called “Unemployment
Altowance for the Educated Unemployed 20057, In order to cater to the growing
demand for skilled and unskilied manpower, techmicians, 1.T. professionals,
engineers and doctors in foreign countries, Government has established an .
“Overseas Placement Burcan” g Panchitda, which s duly authorized and
registered a3 a recruiting agent from the Mindstry of Oversess Indian Affairs.

22, The welfare of labour fores is one of the priorities of the Governroent,
The munimum wages of unskilled workers have recently been revised to Rs.
3518/~ pex mgmth, which is the highest minimum wage rate in the country. The
minimum wages for Gther categories have also been increased,

Information Technolegy

23, The recently announced paiicy for Tecknology Parks provides
eemgiderable fexibility for setting up of Technology Parks and LT. Corridors.
Crargaon has emerged as the most prefered destination for entreprenstirs to invest
i 1.T., TTES and BPO sectors. Other areas in the National Capital Region, Kundli-
Palwal-Manesar Expressway, Gurgaon-Manesar and Faridabad with Mega 1T,
Hubs are being developed. In order to imnprove public service delivery in various
fields such as Revenue, Transport, Excise & Taxation, Education, Finance etc.
my Govertment is iatroducing e-goverpance by setting up Common Service
Centres. State Wide Area Network (SWAN) is being established to achieve
compectivity betwesn offices of Government at State, District and Block Head-
Quertery.

24, Kaipana Chawla Memcsrxal Planetarium is nearing comptetmn at
Eurukshetra.

Excise & Taxation

25, My Govemment is committed 1o provide 4 trade-frendly tax structure
in the overall interest of consurners, mapufactirers and trading community. In
order 1o inegrate the economy of Harvana with the national economy, the
Gavernment has broadly adopted the tax rates on various commodities as per the
recomnendations of the Empowered Comanittee of State Finance Ministers sat
up by the Central Governent. '

26. The increase in the price of petrol and diesel in June, 2006 was
exernpted from VAT by the State Governmen:. Besides, the amount of bonus
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paid 1o farmers on wheat for marketing season (2006-07) was also exempted
from payment of tax. This entails a relief of Re. 135 croves to the geperal public.
The new Excise Policy has yislded positive results. Accordingly, the Government
Las resolved to continue with the same policy framework duting the year
2007-08 wo. Under this, the retail Heence cutlets (vends) for liguor are allotted
by draw of lots insiead of public auction. This is 4 major improvemsnt on the
policy hitherto followed in the State. The new system has elimisaied cartel
formation and browght about much degired transparency in the trade, Tt also
affords a level playing fieid to the new entrants to the frade.

Revenue

27. Thelandrevenue administration is an important area affecting people
at large. A number of steps bave been taken to irnprove sysiems and streamline
procedures. The registration work and record of rights has been computerized.
My Govemment has reviewed the functioning of the pre-audit system for
regisiration of docurpents. Since the system was proving counter-productive
and cansing delays, it has been dispensed with.

28 Theinterests of farmers are supreme to my Governsnent. The State
Government has revissd the relief norms to adequately compensate the farmers
for failwe of corps and loss of life and property on account of natural calamities,
Today, the Starz relief normg are higher than the relief nomns of Goverhment of
India and cover a much wider range of eventualitiss. Hon'dle Menbers, the
Hrate received much awaited rains in the last month. However, certain parts in
the State were alse adversely affected by hailstorm. The Government has already
ordered a special Girdwari 10 assess the damage 10 crops in all the affected villages
and compensation would be prompily paid as per revised norms. The age-old
mstitution of Lambardars had become dysfunctional. Tn arder to revive and
restore the prestige of this vital mstitation, the Government has decided o pay
an honorarium of Rs.500/- per month to every Lambardar in the State besides
issuing an Identity Card. The Government has also enhanced the honorarium of
Chowlddars from Rs 400/- to Rs. 1000/~ per month besides granting Rs.1000/-
for uniformn and Rs, 250/- for cane and baitery per annim,

29, Eecognizing the importance of elected repregentatives at grass-root
level, my Government has decided o pay a momthly boncrariam to the office
bearers of the Panchayati Raj Institutions and Loeal Bodies,

Fducation

30. My Government is fully comunitted to provide quality edneation to
ali. While access has been significantly improved at the Elementary Bducation
level, the facilities at Secondary and Higher Education levels are also being
strengthened: An innovative scheme of BEDUSAT for providing uniforin quality
education to scheols/colleges located in remote areas has been started.
Semesterization has been introduced to ensure regularity of studies and 1o epsure
a comprehensive and continuous evaluation and reduction of siress on chitdren.
Model schools are also being set up in each district. Several new schemes have
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been initiated for providing incentives for improving education of girls and
children belonging to weaker sections. Opening of a Women's University,
enactment of Haryans Private University Act, 2006 to facilizate privaie
investment, seiting up of Rajlv Gandhi Education City and establishment of Post
Graduate Regional Centres ai Mirpur and Jind are the major iniliatives in the
area of higher educslion.

31. During the financial year 2005-06, miy Government provided ahuge
teap of fifty percent in the plan budget for education, taking the wtal to
Re, 2180.69 crores. This has been further zaised to Ra. 243289 crores for the
year 2006-07. The plan expenditire of Rs. 100 crares, under ihe mission
“Fiducation for All", undertaken during 2004-05, was doubled to Rs. 200 crores
for 2005-06. This smount has been further enhanced by 85% for 2006-07,
taking it 1o Rs, 365 crores.

32, Technical manpower is an egsential input for promotion of trade and
industry, Therefore, Goverument's aim s (o promote technical education in the
 State for producing qualified sngineers, doctors, techricians, managers for
industry, trade and commnerce. My Government is laying special emphasts on
techmical and computer education, 5 that the youth of Harvana is able to stay
competitive In the international arena. To promele techmical education the
Governmment has made a budgst allocation of Rs. 90 crores for the year 2006-07.
The mumber of seats in technical institutes has been increased to 33000. My
Government has set an ambitious target of producing trained manpower of the
order of 1.5 lakh persons by the end of the 11th Five Year Plan. In the guest of
providing superior technical education to students, the status of Chhotu Rem
Engineering College, Murthal has been upgraded to Deenbandht Chhott Ram
University of Science and Technology. The Government has also broaght about
necessary changes in the syllabi pertaining 1o echnical and computer disciplines,
33, The Department of Industrial Traiming & Vocational Education is
catering to the requirement of skilled manpower throvgh & network of 48 1TIs,
31 I'TT (women) and 107 Vocational Education Institutes, The training of women
for self emmploynient as well as for other employment avenues in the industry has
been taken up on prigrity. ‘ ‘ ‘

34. In order to ephancé the employability of our youth, the (runing
facilities in TTTs have been revampedin collaboration with private industry and
new and upcorning trades have been introduced. Some of the major industrial
hovges have come forward by opening their industrial training cenires.

Sports

35, Hon’'ble Members, miy Goverpment is determined to develop sporls
infrastructure, especially inrural areas in abig way. Block level rural stadia are
veing constructed in 139 viflages spread all over the State. A multipurposs hall,
equipped with necessary sports equipmment will be construcied in each stadium,
Our sport persons have brought laursls to the State by winnitig medals in
prestigious tournaments like Commonwealth and Agian games. Their gloricus
performance has been duly recognized by the State Governmetit during the year

-
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20045-06, and an aroount of B, 1.48 crozes was digbursed as cash awards to such
outstarding sports persons. An amowst of Rs. 1.55 croves is likely to be given as
award monsy during the current year. Apart from granting them award tnoney,
the State Government has decided to develop the villages of their origin into
Model villages. To further encourage outstanding sports persons, 3% of total
posts in the cadrs of Sub-Inspectors & Tnspectors in the Police Department will
be reserved for them. ‘

Rural Development

36, My government {5 implementing various poverty atleviation
programmimes. These include Swarnjayanti Gram Swarczgar Yoing, Sampuma
Gram Reozgar Yoina, Indira Aswaass Yojna and National Rural Employment
Guarantee Schemme. A major initiative of the Government is to develop Mode!
Villages in the State. Besides, around 13200 villages are being laken up for
coustructing cemenl concrete streets.  Repair of school buildings, chaupals for
scheduled castes and veterinary hospitals is also being undertaken with the help
of Harveana Rural Devetooment Fund.

37, My Government is comimitted to strengthening the Panchayati Raj
Institations, Accordingly, the panchayats can now execite works up (o Rs. 3
lakh under different schemes. Another sipnificant decision of my Government
is to setup the Haryana Rural Development Authority. This organization will
be responaible for development of villages in a planned manner and on the patlem
of development in urban aress by Haryana Urhan Development Authority.

38, A large number of representations were received [rom the public
questioming the commectness of the BPL list. Therefore, in order to redress their
grigvance, Governmens has ordered a fresh swpvey of BPL families. The fresh
exercise will be totally fair, transparent and completed in about three menths
pariod.

Urbun Development

3%, My Government is comumitted o the planped development of Urban
areas. In order to improve the civic facilities, Government has sanctioned
Rs. 277 crores to Municipal bodies in the financial year 2006-07. Outofthe 8
Municipal Comurdttees abolished by the previous Government, 7 have been
revived on the persistent demand of public. Under the Tawahar Tal Nebm National
Urbap Renewal Mission, an amount of Rs. 267%.11 croves has been earmarked
for development of infrastructure i Faridabad. The Govemmant also plans to
build 3248 howses under the Migsion at an estimated cost of Rs. 68.59 crores, In
order 1o address the housing needs of wban poor and slum dwellers HUDA has
launched a scheme called “Ashiana™ dovetailing the same with Integrated Housing
and Slupn Development Prograrmme of the Government of India. The scheme
under thiz project consisting of 1824 dwelling units las been sanctioned at a cost
of Rs. 42,20 croves in the first phase of the total project of 8000 dwelling wits in
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Panebkula City, This will help a number of borneless families, In order o
tdentify infrastructural gaps in tounicipal areas, the Urban Local Bodies
Department kas decided to prepare City Developmem Plang of all the towns in
the State.

40. Hon'ble mermbers would recall that in my address to the Vidhan
Sabha in Jenuary 2006, 1 had mentioned that the Government was vigorously
pursuing the Meiro Rail Link Project from Dethi 1o Gurgaon. 1am indesd very
happy to inform the House that the Governmeni has decided to implement this
prestigious project and worlc has already commenced on the project. It is likely
to become operational by 2010, Detailed Project Reports regarding Metro
extension 1o Pandabad and Bahadurzarh are likely to be finalized in the near
future,

PWD (B&R)

41. Roads and bridges are key infrastructure for overall development
of the State. Quality roads impact growth of almost abt sectors of economy be it
agriculture, manulacturing, services, health, cducation or transport. Having
achieved 100% connectivity in vitlages long back, the loevy of Government is
cn upgrading the road infrastructure by way of widening and strengthening the
. Toads begides mplac,emum of weak bridzes, Emphasis is also on making road
travel more efficient and safe by constructing road over bridges at critical
Juncticns. As atesuit of persistent follow up of my Governnent, several national
highways passing forough the State are being upgraded, The Elevated Highway
at Panipat is being constructed at & fast pace. Al flyovers in Haryana portion of
Delhi-Gurgaon section of NH-8 have been opened to traffic, wiich has provided
tremendous relef 1o the public. The work of four-laning of Ambala-Zirgkpur-
Parwanoo section of NH-22, inchuding by-passes to Pinjore and Kalka, has been
awarded. Six/four-laning of Bahadurgarh to Hisar section of NH-10 has been
approved. The bids have already been nvited for Bahadurgarh o Rohtak section,
inciuding by-pass for Rohtak city. The State government is actively pursuing
with Government of India for taking up the construction of elevated highway at
Badarpur. The Govemment of India has also approved four-ianing of NH-71A
between Panipat and Rohtak and NH-71 betweéen Rohtak and Bawal. Portions
of NH-1, MH-2 and NH-8 passing through Haryana would also be widened

42, With a viewto strengthening the secondary road network in the State,
vy Government has decided to upgrade the State moads in a phased manner. fn
© view of growing industdalization and urbanization, the Public Warks Department
has also prepared a scherne (or improving road network in the National Capital
Region for which financiat assistance from NCR Planning Board would be taken.
T am glad to note that 4,580 kin. length of roads has been improved/ repaired.
Special repair of 442 kilometre of State Highways al a cost of Bs. 67.85 crores
under Twelvth Finance Comiission (TFC) Grant is being carried out. Under
Bharat Nirman Programme, 312 Km. rural roads have been upgraded and 4 sum
of abeut Rs, 100 crores has been spent so far and the work is in progress on 755
kms, of rural roads at an sstimated cost of K. 260 crores. These works are likely

.
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tobe completed next year. Tworoad over bridges (RORs) have been completed
and 13 are under congtruction, which are expected to be completed during
2007-08. Besides. 17 more new ROBs would be taken up for construction.

43. My Government has decided to lay special emphasis on repair and
maititenance of government buildings. For this purpose, governinent has launched
& Total Renovation Programme, which aims at carrying out all types of Tepairs.
Specifications for buildings ars also being revised to improve aesthetics and
working environment. '

WD (Water Supply & Sanitation)

44, Govertment acvords top priority to provide clean drinking water to
people. The State alrsady enjovs the distinction of providing clean drinking
water {0 all villages and towns. Efforts are on to further augment the supply all
across the State. Totake eare of the clironic water shortage in Mewat area, Rajiv
Gandhi Potable Water Augrnentation Schere, at a cost of Bs 206 crores s being
implemented. A new scheme namnety, Indira Gandhi Drinking Water Schems
s been launched in November, 2006, which will provide individual water
conneciions (o sight laklk Scheduled Caste households in rural and urban areas.
This facility would be provided free of cost and would entail an expenditure of
Rs. 340 crores. e will comprise atap, 200 litre water tank and. a supply conmection
from the main line,

Health

45 Health for all, especially the poor and the vulnerable sections of
population, is one of the thrust: aress of my Government. A
muiti-pronged strategy with focus on safe institutional deliveries by
operaticnslizing delivery huts, improved immunization coverage and providing
skilled birth attendancs has resulted in reduction in maternal and infant moriality
rates. The institutional delivery for BPL families is being promoted under Janani
Suraksha Yoina by providing free medical services and financial assistance.
Multi-speciality Heaith Camps are being organized in Mewat 1o imnprove health
status of the prople in addition to the filling op of vacancies of medical and para-
medical personnel and provision of referral ambulance sepport. There has been
an added emphasis on efficient implementation of National Health Programme
with special focus on school health check up and prevention of anernia in school
children.

46. The institutional platform of Village Health and Sanitation
Committess, Swasthya Kalyan Samities and Panchayati Raj Institution
Committees at various levels is providing a rare opportunity for convergence of
action on ail deterrminants of healih, Introduction of nearly 7000 trained
Aceredited Social Health Activist (ASHA) is expected to result in improved
access 1o the health services by rural population.

47. Under the Reproductive Clild Health Prozramme (Phase 1D, the
posiioning of additional second ANM in all existing Sub-Centres will further
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strengtien the health services in rura) areas. The primary health services shall be
further expanded by opening new Sub-Centres. Pl Bhagwat Dayal Sharma Post
Giraduate Institie of Medical Sciencs, Rohtak has been declared as 2 Centre of
Excellence. To improve and strengthen the tertiary health services, Super
Speciality of Pulmenary and Critical Care Medicine has been sanclioned.

Regiong Institate of Ophthalmology is being established with asgistance from
CGovernment of India.

Social Sector

4%, My Govemnment is convinced that true progress can be measured
omly by the quantum of gains that are reaped by worven, children, youth,
ex-servicemen and disadvantaged sections of society. Itis implementing vazious
séhemes for the overall development of women and children. Supplementary
autrition is now beimg provided through Self Help Groups with effect from
1= Jangary this vear. It would result in income generation for over 73000 wormen
in the Stats. Haryana Govemsnent is the first State where per day norms of
nutriiicn have been increased from Ks.2 to Rs.3 per child and from Rs.2.50 to
Rs.5 per mother and adelescent gitl beneficiaries. Eradication of malnutriion
among children and adolescent girls is one of the top privrilies.

40, New initiatives taken by my Government include constituting a sub-
compitiee of women under Panchayati Raj System io each village comprising
a1l women panches, educated adolsscent gizls, representatives of Mabila Mandals,
Self Help Groups, war-widows, social activists and key functionanes of the
village, The sub-committee will supervise the implementation of village level
schemes like Aanganwaris etc, Mearly one lakh women are likely to be in a
decision-taking position (krough this mechanism. The “Saakshar Mahila
Samoah”, a registered society of educated wornen in every village, is going to
be animportant vehicle 1o gensrate Awareness on kKey 1ssues of edacation, literagy,
health, natrition and empowerment of women.

50. A multi-pronged strategy is being adopted to combat the evil of
femnale foeticide. My Government has also started a new scheme of giving awards
10 three districts showing the maximum improvemsnt in the sex ratia.

51. High pricrity is given by my Govemment to providing social security
1o the aged, widows, destinues and physically challenged persoms. During he
year, Rs. 593 crores ars provided under the pension scherne. For the first time,
eumichs and midgets have also been included in the pension schemes. Over
16 lakh beneficiaries are covered mmder all the pension schemes. Eroployess
with disability quotient of 70 per cant or above have been given the benefit of
wo additional years of service, as the age of their superannuation has been
increased to 60 years. Rates for purchase of stationery articles and seholarships
for Schediled Caste and Backward Class students have been enhanced
substantially, The rate of interest charged from the loanees by Haryana Scheduled
Castes Pinance and Development Corporation and Haryana Backward Classes |
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and BEconomically Weaker Sections Kalyan Nigam vnder varicus schemaes has
been reduced from 6% to 5% per apnur for those who are regulsy in the
repayment of loan,

52. The Government of Haryvang holds freedom fighters, servicermen,
ex-servicernen and their dependents in high esteem. In recognition of thair
gervices, Government has enhanced several finsncial bénefits for each eategory.

Transport

53. Baryana Roadways is one of the better un State Road Transport
Undertakings in the country. §t has a fleet of 3366 buses operated by 20 depots
and 17 sub-depois. New bus services have been introduced with advanced
technology like “Saarthi’, Volvo AC Bus Service, Maryana Gavray Bus Service
and Haryana Uday CNG Bus Service. '

34, My Govermment is keen to implement road safety measures. The
Haryana Rosdways has been able to steadily bring down the rate of aceidents
fram 0.21 per one lakh kilometrs in 1994-935 to 0.08 during 2005-06, although
the volumne of traffic has increased manifold, The departmment is nomoing Driver
Training Schools for training and certifying new heavy vehicle drivers ai Murihal,
Kamal, Hisar, Gurgaon and HKeohtak. My government is providing free or
concessional travel facilities to the deserving sections of society. Tmproved bus
designs, with an eye on passenger comfort, reliability and safety of operations
would continue to guide the working of Haryena Roadways without
compromising the twin considerations of aconcmy and efficiency.

55. The Law & Order situation duriug the current year has remained
peacetul, My Government has suceeeded in instilling a senss of security in the
public and made police vizible and responsive. There has been a major
improvemment in detection of offences. ‘

36, My Government is duly concerned with the welfare of its emplovees.
Muost of the employees retrenched by the previons Govendnent have been re-
employsd on humanitarian grounds. The facility of Leave Travel Concession
hus been restored. All vacant posts including the backlog of SC/BC categories’
are being filled.

57, My Goveriment has provided an effective, responsive, transparent
and clesan administration. As a resull of the progressive policies of my
Governrnent, Haryana will continte o be & [ront-ranmer in all spheres of
development in the country.

38. Hon'ble members, I am sure that this august House witt deliberate
on the polictes and programmes of my governinent with all sincerity and give
constructive suggestions for implementing the same towards the continaous
betterment of the people of Haryana.

[ wish you all the best in your deliberations,

Jai Hind !
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() LT ZIT e
(1) =rraest & AR ot ol
Mr. Speaker : Hon'ble Members, under Rule 13(1) of the Rules of

Procedure and Conduct of Business in the Harvana Legistative Assembly, |
nominate the following Members Lo serve on the panel of Chairpersons i—

1. Shri Balbir Pal Shaty, MLL.A.

2. Shri Anand Singh Dangi, ML.A.
3 L.G. Sher Singh, MLL.A.
4. Dr. Sushil Indora, MJL.A.

(if) srqofafy S gam
Mr. Speaker : Hon' ble Merbers, Thavarsceived a letler dated Sth March,
2007 from Snut. Kiran Chavdhary, Minisier of State for Forests and Tourisen,
which reads as under ;-
"I am going to abrosd on official wur from 6t March, 2007 o 20th
March, 2007, The Haryana Vidhan 3abha Budget Session is
commencing from 9th March, 2007. T am unable 1o attend the Budget
Session from %th March, 2007 to 16th March, 2007, Kindly excuse my
absence from the Bouse for the period”.
Mr. Speaker | Question is -
That perrnission for leave of absence from the House from 9th March,
2007 1o 16th March, 2007 be granted.
Voices:  Yeg, Yes
The Modion wascoarrizd,

(a0 wafia gren-
TR FTRT sepRy By Ty e sl

ot oTemed | AR WTRE, MY WHdl WIEE W G |

wftrg . § 99 el o7 Suid wrar fewor, o sRemn fum W sy
WTH, 2006 ¥ firee, 2006 5 gy B F aifter firv o aur R W g
RIS F aryafh & 4, A W w1 A W v § -

March Session, 2006
‘The Haryana Municipal Corporation (Amendrment) Bill, 2006 .
Septernber Session, 2006
L. The Harysna Panchayati Raj (Amendment) Bill, 2006

Bhagat Phoot Singh Mahila Vishwavidyala Khanpur Kalan Bili,
2008,

12
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3. The Haryana Private Univarsities Bill, 2000
4. The Haryana Legislative Assembly (Allowsances sad Pepsion of
Members) Second Amendment Bii, 2006.

3. The Haryana Approprigtion (No. 3) Bill, 2006.

6. The Haryana Appropriation (No. 4} Bill, 2006.

7. Deen Bandhu Chhotu Eam University of Science and Technology
Murthal Bill, 2006.

8. The Haryana Municipal (Second Amendment) Bill, 2006,

9. The Haryans Legislative Assembly (Facilities 10 Membets)

Amendment Bill, 2006,
10, The Haryana Value Added Tax (Amendment) Bill, 2006.

o TSaTEwY BWET Y TEel RUIE e SI

Mr. Speaker : Hon ble Members, Now [ report the tinme table of varions
business fixed by the Buziness Advisory Committee.

The Comrmittes met at 11.00 A M. on Friday, the 9th March, 2007 in the
Chamber of the Hon"ble Speaker.

The Commiliee recommends thal unless the Speaker otherwise directs the
Assembly whilst in Session, shall meet on Monday at 2.00 P M. and adjourn at
6.30 P.M. and on Tuesday, Wednesday, Tiursday and Friday will mest ai 2.30
AM. and adjourn at 1.30 P.M. without question being p.

On Friday, the 9th March, 2007, the Assembly shall meet immediately
haif an hour after the conclusion of the Govemer's Address and adjiousn after the
conelusion of business entered in the List of Business for the day,

On Friday, the 23rd March, 2007, the Assenibly shall meet at 9.30 A M,
and adjourn after the conclusion of Business entersd in the list of Business.

The Commuitles after some discussion, further reconumends that the Dusiness
on Sth, 12th to 16th and 19th te 23rd March. 2007 be (ransacted by the Sabha as
updet -

The House will meet imroediately hatf 1, Laying a copy of the Governor's

an Hour after  the conclusion of the Address on the Table of the Houge
Govermor's Address on the M March, )
%DO.;‘ Aon s we LS 7. Obituary References.

3. Presentation and adoption of First
Report of the Busnisss Advisory
Comnuiice.

4. Papers (o be laidre-laid on the
Tahle of the House.
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Samurday, the 10th March, 2007
Suniday, tiw 11t Mard, 2007
Mendey, the 12th March, 2007
{(2.00P.M.)

Tuesday, the 13th March, 2007
(930 A M)

Wednesday, the 14th March, 2007
(2,30 A M)

Thursday, the 15th Mazch, 20067

{%.30 A DL}

Friday, the 16th March, 2007
{530 A M)

Sanmday, the 17th March, 2007
Sunday, the 18th March, 2007

Monday, the 19th March, 2007
(2.00PM)

Tuesday, the 20th March, 2007
{230 A M)

[

!-J

b

1

[

!.J

oo

[

Holiday

Hodiday

Quastion Hour,

Disgussion on Governor's Address
Question Hour.

Motion under Rule-121.

Resumption of Discussion on
Governar’'s Address.

Question Hour.

Presentation of Reports of
Assembly Committees.

Resumption of Discugsion on
Governor's Address and Voting on
motion of thanks.

Presentation, Piscussion and
Voting on  Supplemsatary
Estitnates (Second Instalment) for
the year 2006-2007 and the Report
of the Estipnates Commities
thereorn,

Questions Hours.
Nom-Official Business.
Questions Hour.

Presentation of Budget Estimnates
for the vear 2007-08.

Holiday

Holiday

Questions Hour,

Fapers 1o be laid, if any.
Legislative Business,

General discussion on Budget
Estimnates for the year 200708,

Questons Hour.

Legislative Busingss.
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We;dn'esdﬁy, the 21st March, 2007
(.30 A M)

Thursday, the 22nd March, 2007

(2.30 A.M.)

Friday, the 231d March, 2007
(.30 AMD

b =

[

T3

b

7.
g
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Rezumption of discussion on
Budget Bstimnates for the year
2007-08.

Questions Hour.
Legislative Business.

Resumption of discussion on
Budget Estimates for the vear
2007-2008 and reply by the
Finance Minister thereon.

Diacusgion and Voting o demands
for Gramts on Budger Bstimates for
the yaar 2007-2008,

Questions Hour.
Non-official Business,
Questions Hour.

Motion under Rule-15 regarding
Non-stop sitting,

Motion under Rule-16 regarding
adjoumment of the Sabhe sine die,
Presentation of Reports of
Assembly Cornmitiess.

The Haryana Appropriation Billin
respect o Supplementary
Estimares {Second Instalrment) for
the year 2006.2007.

The Haryana Appropriation Bill in
respect of Budget Estimales for the
year 2007-2008.

Legislative Business.

Any other Busingss.

Now, the Parliamentary Affairs Minister will move the motion that this
House agrees wiih the recommendations contained in the First Report of the

Business Advisory Committee.

Transport Minister (Shri Randeep Singh Surjewala) : Sir, T beg to

MOVE wen

That this House agrees with the recommendations contained in the
First Report of the Business Advisory Committee.
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Mr. Speaker : Motion moved —
That this House agrees with the recommendations contained in the
First Report of the Business Advisory Committee.

Mr. Speaker : Question is —

That this House agrees with the recommendations contained in the
First Report of the Business Advisory Committee.
The mofian was carried.

e & Aol TR T Y/ R T HITH-0H

Mr. Speaker : Now the Parlismentary Affairs Mimister will lay/re-lay
papers on the Table of the House.

‘Fransport Minister (Shri Randeep Singh Surjewala) : Sir, I beg 1o lay
on the Table of the House -

The Haryans Development and Regﬁlarion of Urhan Areas
(Amendooent) Ordinance, 2006 (Marysns Ordimancs No. 3 of 2006)

‘The Haryana Local Ares Development Tay (Ahl&ndﬂl&nt} Ordinance,
2007 (Haryana Ordinance No. 1 of 2007)

&ir, 1 also beg tolay on the Tabie of the Heuse—

The Personnel Department Notification No, G.8.R. 9/Const./Art, 330/
2006, dated the 25th May, 2006, regarding the Haryana Public Service
Cormrutssion (Limitstion of Functions) Amendment Regulations, 2006,
as required under Article 320(3) of the Constitution of Tndia.

Sir, T also bey 1o re-lay on the Table of the Housee—

A copy of the Notification Ne, 282/HR/2006, dated the 30th Octoher,
2006, containing the Delimitation Commission Order Na, 31 alengwith
Corrigendum dated 11th November, 2006, regarding the delimitation
of Parlismentary and Assembly Constituencies in the State of Haryana,
as required under section 10033 of the Dielimitation Act, 2002,

A copy of the Notification No. 282/HR/2007, dated the 15th February
2007, containing the Delimitation Commission Order Mo, regarding
the delirnitation of Parlisinentary and Assembly Congtituencies in the
State of Haryana, a5 required under section 10(3) of the Delimitation
Act, 2002,

The Town & Country Plapping Departenent Notification No, DS-J1-
06/290906, dated the 4th Decemnber, 2006, regarding the Haryana
Development and Regulation of Urban Areas (Frst Amendment) Rules,
2006, as required under section 24(2) of the Maryana Developroent
and Regulation of Urban Areas Act, 1975,
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The Education Deparsment Notification No. 5.0, No. 3/HA 12/15%9/
$.24/2007, dated the 19th Jaruary, 2007, regarding the Hazyana Schoo!
Education (Amendraent) Ruies, 2007, as required under section 24(3}
of the Haryana School Education Act, 1993,

The Re-Revised Explanatory Memerandurm as Action Taken on the
Repurt of 2nd State Finance Commission Haryana (September. 2004)
whicl: was laid on the Table of the House on 15 December, 20605, a3
required under clause (4) of Article 243-1 of the Constitution of India.
The Anmual Report 2005-06 (16-1-2006 1o 31-3-2006) Lokayukta,
Haryana, as required under section 17(4) of the Haryana Lokayukia
Act, 2002,

The Annual Accounts of the Haryana Kbadi And Gramodyog Board
for the vear 2002.2003, as required under seation 19-A(3) of the
Compiroker and Auditor General”s (Duties, Powers and Conditions of
Sepvice) Act, 1971,

The Audit Report of the Haryana Labour Welfare Board for the year
2002-2003, as required under section 19-A(3) of the Complroles snc
Auditor Generl’ s (Duties, Powers and Conditions of Sepvice) Act, 1971
The Audit Report of (he Haryana Labour Welfare Board for the year
2003-2004, a5 required under section 19-A(3) of the Comptroller
and Anditor General's (Duiies, Powers and Conditions of Service)
Act, 1971,

The Audit Report of the Haryana Labour Welfare Board for the year

2004-2003, as required under section 19-A(3) of the Comptroller

and Auditor General’s (Duties, Powers and Conditions of Service)
Act, 1971,

The 32nd Annual Report of the Haryana Seads Development
Corporation Lid. for the year 2005-2006, as required under section

619-A (3) (b) of the Companies Act 19386,

The Gran Utilization Certificate and Audit Report of Chaudhary Charan
Singh Haryana Agricuinural University Hisar for the year 2002-2003.
a8 required under section 3a{3)of the Haryana and Punjab Agriculrural
Universities Act, 1970,

The Grant Utitization Certificate and Audit Repert of Chaudhary Charan
Singh Haryana Agriculiural University Hisar for the year 20032004,
as required under section 34(5)of the Haryana and Punjab Agricuiiural
Universities Act, 1970

The Annual Report of Chaudhary Charan Singh Haryana Agriculiural
University Hisar for the year 2003-2004, as required under section
30(3) of the Haryana and Punjab Agricultural Universities Act. 1970.
The Annual Report of Chaudhary Charan Singh Haryana Agricujtural
University Hisar for the year 2004-2003, as required under section
39¢3) of the Haryana :nd Punjab Agricuitural Universities Act, 1 70.
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The 6th Anmual Report of the Uttar Haryena BijH Vitran Nigam Limited
For the yeor 2004-2003, a3 required under section 619-A7%)(h) of the
Companies Act 1936,

The 6th Annual Report of the Dakshin Haryana Bijli Vitran Nigams
Linsited for the year 2004-2005, as required under section 619-A3)(b)
of the Companies Act 1956,

The 38th Annual Report & Accounts of Harvana Agro Industies
Corporation Limited Chandigarh for the year 2004-2003, as required
ungler section 619~A(%)(b) of the Companies Act, 1956

The Finance Accounts of the Governmen: of Haryana for the year
2005-2006 in pursuance of the provisions of Clanse (2) of the Article
of 151 of the Constitution of India.

The Appropriation Accownts of the Government of Haryana for the
year 2005-2006 in pursuance of the provisions of Clause (2) of the
Articie 131 of the Consitution of Iadia.

The Report of the Comptrolier and Audilor General of Tudia for the
year ended 315t March, 2006 (Civil) of the Govemment of Harysnain
purstance of the provisions of C Iause (2} of Atiicle 151 of the
Congstitution of India.

The Report of the Compirotier and Auditor Genera) of India for the
year ended 31st March, 2008 (Revere Recelpts) of the Government
of Haryana in pursuance of the provisions of Clauge (2) of Article 15]
of the Constitution of India.

The Renort of the Comptroller and Auditor General of India for the
year ended 3lst March, 2006 (Commercial) of the Govermnment of
Haryana in purseance of the provisions of Clause (2) of Article 151 of
the Constitution of fndia,

Mr. Speaker : Now, the House stands adjourned L:il 2.00 P.M. on Monday,
the 12th March, 2007,

16,28 Hrs ] (The Sabha ther *adjovmed til] 2.00 M. on Monday. the
12th March, 2007,

A2753-HNV. 3 =GP Thd,






